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PAPERS LAID ON THE TABLE 

REvIEWS ON AND ANNUAL REPORTS OF 
LUBRlZOL INDIA LTD. BOMBAY FOR 
1979-80, COCHIN REFINERIES LTD. 
AMBALAMUGAL :!RNAKULAM DISTT. FOR 
1979-80 AND CENTRAL INSTITUTE OF 
PLASTICS ENGINEERING AND TOOLS, 

:MADRAS FOR 1978-79. 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM, 
'CHEMlCALS AND FERTILIZERS 
'(SHRI DALBIR SINGH): 

(1) I beg ,to lay on the Thble:-

(1) A copy each of the following 
papers (Hindi and English vex-
sions) uader sub-section (1) of 
section 619A of the Companies Act, 
-1956:-

0) Review by the Government 
on the working of the Lubrizol 
India Limited., Bombay, for the. 
year 19'19-86. 

(ii) Annual Report of the Lub-
rhol India Limited, Bombay, for 

the year 1979-80 along with the 
Audited Accounts aDd the com-
ments of the Comptroller and 
Auditor General thereon. [Plac-
ed in Libra71l. See No. LT- 1464/ 
80]. 

(iii) Review by the Govern-
ment on the working of the 
Cochin Refineries Limited, ,A.mba-
lamugal Ernakulam Distt., fur the 
year 1979-80. 

(iv) Annual Report of the Co-
chin Refineries Limited, Am®la-
mugal, Ernakulam Distt., for the 
year 1979-80 along with the Audit-
ed Accounts and the comm1mts of 
the Controller and Auditor Gene-
ral thereon. [Placed in Library. 
See No. LT-l465/80]. 

(2) (i) A COpy of the Annual 
Report (Hindi and English ver-
sions) of the Central Institute of 
Plastics Engineering and Tools, 
Madras, for th~ year 1978-79 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by Govern-
ment On the working of the Cen-
tral Institute of Plastics Engineer-
ing and Tools, Madras, fur the year 
1978-79. [Placed in Library. $ee 
No. LT-1466/80]. 

REPORT OF THE MRTP COMMISSION IN 
CASE OF MIs. HINDUSTAN FERODO LTD, 

BOMBAY. 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIVRAJ V. PATIL): Sir, 
on behalf of Shri P. Shiv Shankar, 

I beg to lay on the Table a copy of 
the ,Report ot the MRTP Commission 
(Hindi and English versions) under 
section 22 (3) (b) of the Monopolies 
and Restrictive Trade Practices Act, 
1969 in the case of Messrs Hindustan 
Ferodo Limited, Bombay, for the 



AQR4BAY.tJiA 11.1881 (SMCA) Statts. of PAC. 

establishment of new undertaking foJ' 
the manufacture of ~ F1b1'e 
.101tttings etc. along wltb eetrttal Go-
vt!rnmetlt Letter No. 1(14)mMI 
dated -tbe 18th September, 1980 and a 
statement on the proposal of the 
company. under section 62 of the said 
Al!t. [PLaced in LibraTY. See No. 
LT-l.w7/80]. 

RE'IIEW ON AND ANNUAL REPoRT OP 
NA'l'IO)JAL lNS!'ITUTE OF PUBLIc FIN-
AHCE AND pOLICY, NEw DELHI FOR 
1979-80 AND A cOPY OF AssAM CoN-
TINCF.'.'CY FUND (AMENDMENT) ACT, 

1080. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): I beg to lay 
on the Table: 

0) (i) A copy of the Annual 
RepOrt (Hindi aDd. En,lish versions) 
of the National Institute of Public 
Finance and Poliey, New Delhi" for 
the year 1979--80 along With Audited 
A~ts. 

(ii) A statemet (Hindi and En-
glish versions) regard~ng Review-
by Government on the wurking of 
the Institute. [P~d in Library. 
See No. LT-l-i88!80]. 

(2) A c<Y,Py of the AsS'am Contin-
gency Fund (Amendment) Act, 
1980 (President's Act No. 8 of 1!t80) 
(Hindi and English versions) pub-
lished in Gazette of India dated the 
29th NOV'2mber, 1980, under sub-
section (3) of section 3 of the Assam 
State Legislature (Delegation of 
Powers) Act, 1980. [Plaeed in 
Library. See No. LT-1469/'80]. 

NOTIF.reA'l'ION UNDER PREss COUNCIL 
AI:T, 1978, AND ANNUAL REPoRT or 
R.mY.sTRAR OF NEWSPAPERs FOR lNDtA 
ON PREss IN INDIA FOR 1977 AND 1m. 

THE DEPUTY ~TER IN TU 
MINISTRY OF INFORMA'l'ION A1m 
BROADC¥TINC; (X\1MARI KUM-

21_ LS-IO 

UDBEN M. JOSHI): I beg Ib'fa, ell 
the Table:-

(1) A eopy of the Preas CGuneJl 
(Amendment) Rules, 1980 (Hindi 
aDd Englisb verSions) plIblhhed in 
Notifteation No. a.s.R. lot8 In 
Gazette of India dated the 18th 
October, 1980, under sUb-secti'On 
(3) of section 25 of the Press Coun-
cil Act, 1978. [Pl4eed in LiMa",. 
See No. LT-1470!80]. 

(2) A copy each of the following 
R.ports (Hindi and English ver-
siOns) :-

(i) Annual Report (Part-II) of 
the Registrar of Newspapers for 
India un Press in India, 1977. 
[Placed in Library. See No. LT-
1471/80] . 

(ii) Annual R'eport (Part-II) 
of the Recistrar of N ew'spapera: 
fer India, on Press in India, 197B. 
[Placed in Libr4rt1. See No. LT-
1472!80]. 

12.t3 hiw. 

STATEMENTS OF PUBLIC AC-
COUNTS COMMI'1'TZE 

SHRI cHANDRAJIT YAJ)A~ 
(Ammgarh) : I beg to lay on tbe 
Table (Hindi and English vef'sions) 
of the following statements!--

(1) Statement showing Action 
Taken by Government on the re-
commendations contained in Chap-
ter I of Ninety-seventh Report (Sixth 
Lok Sa bha) on Irregular Allowance 
of Dlscount to a Foreign Company. 

(2) Statement showing ActioD 
Taken by Governmt:nt ~ the ~ 
commendations contained In ChaP-
ter 1 of lrunhecf and ftrs:t ~ 
(SiXth _Lok S8bha, Oft In~~ 
G~ ot ~ ,Bced'v~. ,_ .,;;~ 


